Invitation For Expression Of Interest For
M/s. Vamsee Teja Modern Rice Mill Private Limited
Operating In Agro-industry At West Godavari District

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1 | Name of the corporate debtor along with | Vamsee Teja Modern Rice Mill Private Limited
PAN/ CIN/LLP No. CIN: U15122AP2012PTC080350
PAN: AAECV0177C
2 | Address of the registered office Vamsee Teja Modern Rice Mill Private Limited

CIN: U15122AP2012PTC080350
PAN: AAECV0177C

3 | URL of website https:/Ivtmrmpl.stellarinsolvency.com/

Details of place where majority of fixed | The rice mill/factory has been sold to third
assets are located party in FY 2020-21. The remaining nominal
assets are located at D.NO. 3-249, Koderu-
Tadepalligudem State Highway, Alamuru,
Penumantra Mandal, Andhra Pradesh, India -

534 126.
5 |Installed capacity of main products/ N/A, the rice mill/factory has been sold to third
services party in FY 2020-21.
6 | Quantity and value of main products/ N/A, there is no revenue from operations in
services sold in last financial year the company as is evident from its last
available financial statements as on
31-03-2025.
7 | Number of employees/ workmen N/A, there are no employees/iworkmen to the

extent information made available.

8 | Further details including last available For details, please contact at:
financial statements (with schedules) of  |ip.vamseetejaricemill@gmail.com
two years, lists of creditors are available | Visit website:

at URL: https:/ivimrmpl.stellarinsolvency.com/

9 | Eligibility for resolution applicants under | For details, please contact at:

section 25(2)(h) of the Code is available |ip.vamseetejaricemill@gmail.com

at URL: Visit website:
https:/ivtmrmpl.stellarinsolvency.com/

10 | Last date for receipt of expression of 30th September 2025
interest

11 | Date of issue of provisional list of 08th October 2025
prospective resolution applicants

12 | Last date for submission of objections to | 13th October 2025
provisional list

13| Date of issue of final list of prospective 15th October 2025
resolution applicants

14 | Date of issue of information 17th October 2025
memorandum, evaluation matrix, and
request for resolution plans to prospective
resolution applicants

15 | Last date for submission of resolution 17th November 2025

plans
16 | Process email id to submit EOI Ip.vamseetejaricemill@gmail.com
17 | Details of the corporate debtor’s N/A
registration status as MSME.
Place: Hyderabad ' Sd/-
Date: 11-09-2025 Mr. Kambhammettu Sri Vamsi -Resolution Professional

IBBI Reg. No. IBBI/IPA-001/IP-P00664/2017-2018/11141

AFA Valid till: 31/12/2025

Reg. Address: Plot No. A-85, Flat No. DX-4, Sri Varasiddhi Nivas, Road No.
11, Opposite Sai Baba Temple, Jubliee Hills, Hyderabad, Telangana ,500033.
For Vamsee Teja Modern Rice Mill Private Limited-under CIRP

Kambhammett Digitally signed by
Kambhammettu

u Srinivasa Srinivasa Subbaraya Sri
Subbaraya Sri  Vamsi

. Date: 2025.09.11
Vamsi 11:18:58 +05'30"
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